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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD,

O.A.NO. 1076 of 19924 7 |
Between Dated: 11,12.1992. -~

(//4 | _ Applicant

S.Narayana Reddy sen
And /
1., The Post Master General, Hyderabad Region, Hyderabad.
2+ The Director Postal Services, Hyderabad Region, Hyderabad-”’
3. Superintendent of Post Offices, Sangareddy Division, Sanga-
Reddy, District Medak. —

“ss . Respondents,
Counsel for the Applicant 3 Sri; S.Ramakrishna Rao.
Counsel for the Respondents 3 3ri. N.R.Devaraj, Sr, CGSC,. ,f’/
CORAM 3 J ‘ /

Hon'ble Mra. R.Balasubramanian, Administrative Member
Hon'ble Mr, CeJ«Roy, Judicial Member

The Tribunal made the following orders=
. This OA is moved as a lunch motion.

Notice before admission is given to the respondents,
Sri. N.R.Devaraj, learned counsel for the respondents wanted only
é short time., The case is tg be listed for further orders on
18,12,1992, .~ ’ |

In the meantime by way of an Interim order, we direct
the respondents to maintain the status quo_as of date till
21.,12,1992, '

Deputy Reglstrar Judl.)

Copy to:i- _ //4

1, The Post Master General, Hyderabad Region, Hyderabad. -

2+ The Director Postal Services, Hyderabad Region, Hyderabad,

3, Superintendent of Post Offices, Sangareddy Division, Sanga-
Reddy, Medak District.” -

4, One copy to Sri. S.Ramakrishna Rao, advocate, CAT, Hyd,

5. One copy to Sri. N.R.Devaraj, Sr, CGSC, CAT, Hyd. .
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TYPED BY . CoMPARED By #

"IN THE CENTRAL ADIMINISI‘RA’I‘IVL ‘CRIBUNAL
CHECKED BY. ' APPROVED BY
HYDERABAD BENCH

HYDERABAD

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ° | f
HYDERABAD BENCH: AT HYDERABAD J(

: , THE HON' BLE MR\& V.C.

- o ~ THE HON' BLE MR.R.BALASUBRAMANTAN : M(A)

'

THE HON'BLE MR.T.C RASEKHAR REDLY:M(J)

AND | -/

" THE HON'BLE MR.C.J. ROY 3 MEMBEK(JUDL)

" Dateds: U-// 7-/ '199.2 /

ORDER/JUBGMENT 3.

" R.BAGA .,';r/mc.
_— ‘O.A-.No.. o /0‘76’/9&“‘*/ |

Q./’/W ] : . 3 :
Admitted and Interim pirections issued «

1]

Dispdsed of with directions -
Dismijsed

Dismisyed as . with drawn
.Dismissed for default
M.A.Ordeyed/Re jected

.No order ws to costs.
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